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Yours Sincerely

mP
t4.6.lia1

Registrar General

RAJASTI{AN HIGH COURT. JODHPT'R

uo. c.cn.lxvloe l*., 1""-=l,els Date: *9.06.2021

To:

The Disuict & Sesdons Judge

All Rajasthan

Sub: Covid-79 Vaccination of Court Staff ond other stakeholders.

Ref: Letter dateil 24.06.2021 of the Secreury, Deryronent of Medieal & Health,

Govemment of Raj osthan.

Sir,

On the initiation of Rajasthan High Coun, the Stare Govemment has extended

Covid-19 vaccination facilities exclusively for the Judicial Officers, Cout Staff,

Advocates, Advocates' clerks and their family members,

Recently, vaccination of the fadlity of bodr the dozes of Covid-19 vaccination

has been sarted afresh in Rajasthan for all the persons of the age of 18 years and above.

At the instance of Rajas&an High Court, the Secretary, Depa$nent of Medical & Health

has issued clear directions ro all the Disrict CoUectors vide above referred letter to

ensurc that vacciaation facilities are smoothly continued ill coordination with the District

& Sessions Judges.

Thercfore, you are requested for effective coordination with respective Distict

Collector to ensure that Covid-tg vaccination facilities are properly carried out for

Judicial Officers, Court Staff, Advocates, Advocates' Clerks and their family members.

Please also issue appropriate directions for aII the Judicial Officers and Court

Staff to get both the doses of vaccination as per norms m avoid any inconvenience and

for safety of all the stakeholders.

With Regards./
t)'
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No. CeUXV/062021/l Bt (SC-t)

Copy also forwarded to the follow
L Registrar (Admn.)/ (Ctassification

ing for information and necessary action;-
), Rajasthan High Court, Jodhpur/Bcnch JarPur.2. All the District & Sessions Judges with dle direction to circulats the same amongst

alltlc Presiding Officcrs of their Judgcship to ensure thc compliaoc€.
3. Mcdical Officer In-charge, Gov Hi Court,

T

Jodhpur/Bench Jaipur.
ernment Dispensary, Rajasthan
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